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Nomination List for
Reflective Training for Newly Posted Offlcers

i.e. DI-IJS (Direct Recruit) 2023 & DHJS (Promotee) 2023 (Full Strength)

15"‘ March, 2024
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. The Ld. Principal District & Sessions Judge. New Delhi. PHC

. The Ld. Principal District & Sessions Judge. North-West. Roliini
. The l.d Prmci al Distri=.t& Sessions Judge. South West Duarka ‘:
. The Ld.. Piincigal Distridt Sessions Judge. West.-THC ' J _ 1 2
. The Ld. Principal District 8: Sessions Judge. East. KKD .-j‘.

Q! J-:151” 32.1. The Ld. Principal District & Sessions Judge. Nortt est
O. The Ld. Principal District & Sessions Judge. North. Rohini ‘

J/l‘. The Ld. Principal District & Sessions~cum-Spl. Judge (PC Act) (CBI). RADC
I

Sub.:

2. The Ld. Principal District 8: Sessions Judge, South-East. Saket

Reflective Training for Newly Posted Officers of DHJS (Direct Recruit) Batch
2023 and DHJS (Pi-omottec) Batch, 2023 (Full Strength).

Respected Sir-‘Madam.

As per the approval of l-lon‘ble High Court of Delhi, the Delhi Judicial Academy shall
be conducting a ‘Reflective Training for Newly Posted Officers of DHJS (Direct Recruit)
Batch 2023 and DHJS (Promottee) Batch. 2023 (Full Strength)‘ on 15"’ March, 2024 at
the Delhi Judicial Academy.

The approtcd nomination list of the aforesaid programme is enclosed as
.-iinncxnrc ‘A?

It is requested that nominated Judicial Ofliccis posted in your district may kindly be
communicated about their nomination in the afioresaid programme through your good oflicc.

in case an Officer requires exemption fiom attending the programme. he/she may

. The ta. P|'im:ipa| District at Sessions Judge. South. Silkel \‘ *
. The Ld. Principal District & Sessions Judge, Shnhdara. KKD

l -E .KKD ‘** D...-2

move their application in advance through the concerned Ld. Principal District 8: Sessions
Judgc. IF the exemption is required on an urgent basis. an intimation to that effect may he sent
to the Academy through e-mail, followed by it formal application duly fonvarded by the
concerned Ld. Principal District & Sessions Judge.

The nominated Judicial Officers may kindly be advised not to list any judicial work on
l5"' March. 2024. so that litigants and lawyers are not inconvenienced. in case some judicial
work has already been listed. it may be preponed or adjourned accordingly, to the extent
possible.

With regards.

/H11 .~i_\

--....._.__c. , ______ _

Yours faithfiilly. A

(Dr. Adili Chouclharylti/u = rt‘ -

OFFICE OF THE PRINCIPAL DISTRICT 8: SESSIONS JUDGE,CUM SPECIAL JUDGEJPC ACTJICBD

2 BOUSE AVENUILCOURT COMPLEXLNEW DELHI.

No.JO'1'P/RACC/Gaz./2024/ - S-9 Dated, 08" ml vi-
Copy fo

1.
2.
3.

4. The S. to Ld. Principal District & Sessions Judge-cum-Special Judge (PC Act) (CB1), »
C, New Dellu.

he Web-site Committee, Tis I-lazari Courts, Delhi. A£__

0 9 - 0 *-' "H

rwarded alongwith its enclosure digitally for information and necessary action tor-

Sh. Sujit Saurabh, Ld. Presiding Officer, Labour Court-09, RACC, New Delhi.
Ms. Archna Beniwal, Ld. Presiding Officer, Labour Court-05, RACC, New Delhi.
The Brandi I11-Cllflfge, A_dmn, Filing, Pool Car, Care Taking, Facilitation Centre, Rouse
Avenue Court Complex, New Delhi. ‘ '

(Arun Bhardwaj)
Officer In-charge (JudI.)

for Principal District & Sessions Judge-
cum-Spl. Judge (PC Act) (CBI)
Rouse Avenue Court Complex

New Delhi
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